FORM G
INVITATION FOR EXPRESSION OF INTEREST

FOR

MHOW GHATABILLOD TOLL ROADS PRIVATE LIMITED OPERATING IN

CONTRUCTION OF ROAD INFRASTRUCTURE AT
MHOW-GHATABILLOD

(Under regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

Sl. No.

RELEVANT PARTICULARS

1.

Name of the corporate debtor along
with PAN & CIN/ LLP No.

Mhow
Limited
PAN: AACCES8039L

CIN: U45203DL2011PTC223896

Ghatabillod Toll Roads Private

Address of the registered office

Essel House, B-10, Lawrence Road,
Industrial Area, New Delhi, Delhi, India,
Pin- 110035

URL of website

Not Applicable

Details of place where majority of
fixed assets are located

The Corporate Debtor was awarded the
project for the development of the four-
laning of the Mhow—Ghatabillod section of
SH-27.

Installed capacity of main products/
services

Not Applicable

Quantity and value of main products/
services sold in last financial year

Not Applicable

Number of employees/ workmen

Nil

Further details including last available
financial statements (with schedules)
of two years, lists of creditors are
available at URL:

Details can be sought by prospective
resolution applicants via a mail by raising
request at email: cirp.mgtrpl@gmail.com

Eligibility for resolution applicants
under section 25(2)(h) of the Code is
available at URL:

Details can be sought by prospective
resolution applicants via a mail by raising
request at email: cirp.mgtrpl@gmail.com

10.

Last date for receipt of expression of
interest

07-09-2026

11.

Date of issue of provisional list of
prospective resolution applicants

17-09-2026

12.

Last date for submission of objections
to provisional list

22-09-2026

13.

Date of issue of final list of prospective
resolution applicants

01-10-2026

14.

Date of issue of information
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

06-10-2026




15. | Last date for submission of resolution | 05-11-2026
plans
16. | Process email id to submit Expression | cirp.mgtrpl@gmail.com
of Interest
17. | Details of the corporate debtor’s | NA
registration status as MSME

SD/-

Akhil Ahuja (Authorised Representative)

Mavent Restructuring Services LLP, Resolution Professional
IBBI Reg. No.- IBBI/IPA-0154/IPA-3/2023-2024/50058

AFA Valid No.- 31.12.2026

Registered and Communication Address:

S Block, 376, Panchsheel Park, New Delhi- 110017

Also, at: Floor No. 8, Flat No. 803, Chandak Cornerstone, David S Barretto Road,
Upper Worli, Mumbai, Maharashtra — 400018

Communication Email 1d- cirp.mgtrpl@gmail.com

Registered email Id- caakhilahuja@gmail.com

Mobile: +91- 9910197705

Date: 20.08.2026

The Form-G published on 20" August 2026 in the Free Press Journal (English) and Raj Express
(Hindi), Indore Edition, and the Financial Express (English) and Jansatta (Hindi), New Delhi
Edition.



www,freepressjournal.in

Tourists thrashed
over child’s shorts
at Pune fort

Agencies

PUNE

Pune's Haveli Police have regis-
tered a case against nine indi-
viduals for assaulting tourists
over their clothes at the Sinha-
gad Fort and intimidating
people for two hours on Au-
gust 16 - a day after India cel-
ebrated its 80th Independence
Day.

According to Pune Police
Superintendent Sandeep Singh
Gill, the dispute started when a
young man and another group
of people stopped a family ask-
ing why their 8-year-old
daughter was wearing shorts.

The attackers, according to

officials, claimed to be
members of the 'Fort Conser-
vation Society'.

On August 16, when the fort
was experiencing a weekend
surge in crowd, the alleged
members of this group spotted
people, including the minor,
wearing shorts. A case of moral
policing ensued, with the at-
tackers confronting the people
and saying that they were
wearing 'inappropriate’
clothes.

SECURITY| Army, Delhi Police and FSL carry out
controlled disposal in Narela

Rocket launchers linked to Manipur
terror suspects destroyed in Delhi Op

Agencies
NEW DELHI

In ajoint security operation is
underway in Delhi’s Narela,
rocket launchers linked to two
suspected terrorists arrested
in Manipur, were destroyed in
a controlled exercise.

The operation involves the
Army, the Special Cell of the
Delhi Police and the Forensic
Science Laboratory (FSL),
sources said on

The rocket launchers were
recovered during a joint
search operation in Manipur
in connection with the case
involving the two suspected
terrorists.

The weapons were sub-
sequently brought to Delhi for
examination and disposal.

According to sources, the
recovery formed part of a
larger cache containing arms,
ammunition and explosive
material.

The cache included rifles,
hundreds of rounds of live

ing the Manipur search oper-
ation.

Security ~ arrangements
have also been put in place
around the area in Narela as
the disposal exercise con-
tinues.

The operation comes after
the recovery of the weapons
and explosive material in Ma-
nipur in connection with the
case involving the two sus-
pected terrorists arrested
there.

PTI sources said the
weapons were brought to the
national capital specifically for
examination and disposal.

The specialised teams are

nation

Indore, Thursday, August 20, 2026

9

Karnataka forest shootout: Many anti-poaching camps vandalised

BENGALURU

In retaliation to the encounter
in the Cauvery Wildlife Sanctu-
ary between the forest officials
and poachers in the early hours

on Aug 15 where three
poachers were gunned down,
miscreants suspected to be
from the villages from both
Karnataka and Tamil Nadu,
have blasted anti-poaching

camps across the Sanctuary.
The forest officials have visited
five anti-poaching camps and
found that they had been
blasted using gelatin sticks.
Vinay Madhava Gowda

WESTERN RAILWAY - AHMEDABAD DIVISION

VARIOUS ENGINEERING WORKS
e-Tender Notice No. 17 of 2026-27 dated : 19.08.2026

Sr. e-Tender Approximate EMD Cost

No. No. Name of work NIT Cost (3) )

o1 DRM-ADI-126- | Cleaning of Over Head tanks and Underground sumps under|  39,90,028.50 79,800.00
2026-27 _|jurisdiction of Senior Divisional Engineer (West) Ahmedabad.

(For 02 Years)

02 | DRM-ADI-127- | Construction of new Track Machine Sidings, Through Fitting| 2 01,23,932.26 | 4,02,500.00
2026-27 Renewal (TFR), Casual Renewal of Rails and ancillary

works of track under the jurisdiction of Sr.DEN (North)-Ahmedabad.

03 | DRM-ADI-128- | Construction of 3-Meter wide Foot Over Bridge at Dhinojl 3,49,82,341.60 | 6,99,700.00
2026-27 Station and other ancillary works under the jurisdiction of Sr.

Divisional Engineer (North)-Ahmedabad.

04 | DRM-ADI-129- | Samakhiali-Gandhidham-New Bhuj-Naliya section-Pre &| 1 32 10,441.82 | 2,64,200.00

2026-27 post tamping track measurement survey using Timble Gedo
Vorsys trolley system in the jurisdiction of ADEN-Gandhidham.

05 | DRM-ADI-130- | Gandhidham-New Bhuj Section: Rebuilding of mlnorl 43,68.18,716. 44| 87.36,400.00
2026-27 bridges (20 Nos.) Br. No. 9 at Km 10/600, 11 at Km 11/414,

17Aatkm 19/370, 17B at km 19/579, 19 at km 23/102, 20 at km 23/347, 22 at km 24/081, 26 at Km 29/266, 31 at km

Rocket launchers linked to suspected terrorists

destroyed in Delhi.
ammunition, detonators and
other explosive material. The
weapons are now being dealt
with by specialised teams as
part of the ongoing operation
in Narela.Wednesday.

The rocket launchers and
other recovered material are

Representative Image

being disposed of in a con-
trolled manner. The exercise
is being carried out jointly by
specialised teams from the
Army, Delhi Police Special
Cell and FSL. The operation is
focused on the safe disposal of
the weapons recovered dur-

carrying out the exercise as
part of the security operation,
with arrangements made
around the site. The recovered
cache included  rocket
launchers, rifles, hundreds of
rounds of live ammunition,
detonators and other explos-
ive material, all of which were
seized during the joint search
operation in Manipur.

41/065, 37 at km 44/507, 39 at 45/126, 41 at km 46/206, 42 at km 47/144, 43 at km 47/466, 44 at km 47/627, 45 at km

47/736, 46 at km 48/474, 49 at km 52/502, 64 at Km 57/814 & 65 at km 58/436 under jurisdiction of SrLDEN(NW)-ADI.

(Re-invited)

06 | PRM-ADI-131- | Supply of Potable Drinking Water by Road Tankers at Newl 25,24,700.31 | 50,500.00
2026-27 Palanpur Running Room for a Duration of One Year.

Closing date and time of e-tender: Date 15-09-2026 at 15:00 Hrs. Office Address : Sr. Divisional Engineer (Co-ordination),
Ahmedabad, DRM Office, Nr. Chamunda Bridge, Opp. New Swadeshi Mill, Naroda Road, Amdupura, Ahmedabad-382345.
Website for participating e-tender: www.ireps.gov.in ADI-142

Like us on : n facebook.com/WesternRly e Follow us on : X x.com/WesternRly

FSDA busts Rs 5 crore Studentclimbs Ajmeri Gate, threatens suicide; rescued
spurious drugs racket

Vinay Madhava Gowda
BENGALURU

The Food Safety and Drug Admin-
istration (FDSA) have busted a
racket that used to manufacture
spurious drugs, including used in
cancer treatment and confiscated
spurious drugs worth over Rs five

crore.

The drugs were being manufac-
tured in a farm house near Bidadi,
Bengaluru South District in a
leased farm house and the officials
have seized cartons containing
medicine packets, fresh labels, in-
cluding the labels of Pfizer com-

pany, notching machine and

invoices being raised in the name

of Kaushik Pharmaceuticals.

Meanwhile, Health Minister U T
Khader said that the racket had a
larger ramification and the govern-
ment had formed SIT to probe, as
itlooked like an “inter-state and in-
ternational racket. The drugs are
reportedly sourced from Himachal
Pradesh, Telangana and other

states.
The officials suspect that

spurious medicines were being re-
packed and relabelled to make
them look like products of estab-
lished multinational pharmaceuti-

valid drug licence.

panies,

the

the

lice added.

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
MHOW GHATABILLOD TOLL ROADS PRIVATE LIMITED

Operating in Contruction of Road Infrastructure at Mhow-Ghatabillod
(Under regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. [Name of the corporate debtor along
with PAN & CIN/ LLP No.

Mhow Ghatabillod Toll Roads Private Limited
PAN: AACCE8039L
CIN: U45203DL2011PTC223896

2. |Address of the registered office

Essel House, B-10, Lawrence Road, Industrial

¥ P,
cal companies. All the medicines
found on the premises were seized.

Stating that they acted on a po-
lice tip off, FSDA Commissioner K
Srinivas said that the establish-
ment was operating without a

“*Our officers were accom-
panied by a police team. Labels of
all major pharmaceutical com-
including Pfizer were
found. The spurious drugs were
sourced for just Rs 600 to Rs 700,
repacked and sold at Rs6000 to Rs
7000. We are investigating their
source and supply chain,” he said.

The department will trace re-
tailers who bought the mislabelled
drugs, and, if possible, identify
buyers who may have unknow-
ingly purchased the spurious
medicines, he said. The police in-
vestigation revealed that the farm
house belonged to one Siddaiah,
who had leased it to Prashanth,
who lives in Dubai. Prashanth's
relative Tejas is looking after the
farm house. Prabhu Deva Gowda,
who is working in the farm has
been picked up for interrogation
and he had confessed that the
medicine relabelling was oper-
ational for the last five months, po-

JAIPUR

tention was on the road and managed to se-
cure him. He was safely brought down, they
said. The student climbed the gate in the
morning, following which police rushed to
the spot after receiving information, SHO
Jalupura Brijesh Singh said. Police tried to
persuade the student to come down, but he
refused. PTI

A class 12 student climbed atop Ajmeri Gate
here on Wednesday and threatened to
jump, allegedly upset over being expelled
from his school, police said. The 16-year-old
student was safely rescued after a constable
approached him from behind while his at-

Possession Notice

Whereas, IIFL-HFL, under the provisions of the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002 (54 of 2002) ("said Act") and in exercise of powers conferred under Section 13 (12) of the said Act read with Rule 3 of the Security Interest
(Enforcement) Rules, 2002 (*said Rules") issued a demand notice calling upon the borrower/co-borrower, guarantors, mortgagors to repay the:
amount, details of which are mentioned in the table below. And whereas subsequentl JI IIFL-HFL has vide Assignment Agreement dated 30-11-
2025 assuf]ned allits rights, title, interest and benefits in respect of the debts due and payable b% the borrower/guarantor(s)/mortgagor(s) aris-
ing out of the facilities advanced by IIFL-HFL, Bank to borrower/ guarantor(s) alongwith the underlying Immovable Property to Asset
Reconstruction Company (India) Limited acting in its capacity as Trustee of Arcil Arcil - Trust -2026 - 015 for the benefit of the holders of
Security Receipts. Therefore, in view of the said assignment, Arcil now stands substituted in the place of [IFL-HFL and Arcil shall be entitled to
institute/continue all and any proceedings against the borrower/ guarantor(s)/mortgagor(s) and to enforce the rights and benefits under the|
[financial documents including the enforcement of guarantee and security interest executed and created by the borrower/guarantor(s)/mort-
gagor(s) for the financial facilities availed by them. The borrower/ guarantor(s)/ mortgagor(s) having failed to repay the said amounts, notice is
hereby given to the borrower/guarantor(s)/mortgagor(s) in particular and the public in general that the undersigned being the Authorized Officer
of Arcil has taken possession of the underlying Immovable Property described herein below in exercise of powers conferred on him/her under|
Shub&Section (4) of dSgcltion 13 of the said Act read with Rule 8 of the said Rules on "AS IS WHERE IS & WHATEVER THERE IS BASIS" on
the date mentioned below.

Name of the Borrower(s) Description of the Secured Asset (Immovable Property) | Total O ling Dues (IN | Date of |Date of]
[Co-Borrower(s) |z ﬁlece and parcel of Western Portion Of Plot No, 1247, Rs) Demand| Posse
Mr. Rahul Singh Mr. Amar| Arihant Nagar Extension, Gomtesh City, Indore, Mp 453112 Area| Rs. 1057036.19/-Rupees Ten | Notice | ssion
Singh Mrs. Shanti Bai | Admeasuring (In Sq. Ft.): Property Type Land_Area, | Lakh Fifty Seven Thousand And [ 02-01- [ 17-08-
(Prospect No IL10115667)| Built_Up_Area Property Area: 500 00p Thirty Six & Nineteen Paise Only| 2026 | 2026
Mr. Ravi Singh Rathore [All that piece and parcel of Ews 11, Chandratara Lake City Dewas| Rs. 862691.81/- Rupees Eight | 06-01- [17-08-
Mr. Kundan Singh Rathore[455001 Area Admeasurin (In Sq. Ft): Property Type:| Lakh Sixty Two Thousand gix 2026 | 2026
Mrs. Genda Bai Rathore [Land_Area, Saleable_Area, Super_Built_Up_Area Property Area: Hundredy And Ninety One &
(Prospect No 941764) [339.07, 339.07, 785.00 Eighty One Paise Only
Mr. Rajesh Kharde  |All that piece and parcel of Flat No 208 Second Floor Block A-01| Rs. 584451.1/-Rupees Five | 06-01- |17-08-
Mrs. Nirmala Kharade ~[Satpuda Parisar Indore 452001 Area Admeasuring (In Sq. Fta Lakh Eighty Four Thousand | 2026 | 2026
(Prospect No Property Type: Land_Area, Built_Up_Area Property Area: 574.00,| Four Hundred And Fifty One &
1L10147924) 375.00 Ten Paise Only
Mr. Arjun Sisodiya Mrs. |All that piece and parcel of Northern Portion Of Plot No. 56| Rs. 1447897.15/- Rupees | 05-01- 17-08-
Nirmla Sisodiya Msarse_|Private Part No. Balaji Dham B Indore 453112 Area| Fourteen Lakh Forty Seven | 2026 | 2026
Nandpusp Sarveyses LI P|Admeasuring (In Sg. Ft): Propel g Type: Land_Area,| Thousand Eight Hundred And
Arjun Sisodiya Nirmala |Built_Up_Area Property Area: 750.00, 850.00 Ninety Seven & Fifteen Paise
Arjun Sisodiya (Prospect Only
No 1L10162584)
Mr. Shivnarayan All that piece and parcel of Southern Portion Of Plot No. 232,|Rs. 768118.71/- Rupees Seven| 05-01- |17-08-
Mr. Bhagwan Mrs. Kiran |Silver Park , Ward No. 42, Dewas 455001 Area Admeasuring (In Lakh Sixty Eight Thousand | 2026 | 2026
Malviya (Prospect No|Sq. Ft.): Property Type: Land_Area, Carpet_Area Property Area:| One Hundred And Eighteen &
1L10172605) 484.00, 484.00 Seventy One Paise Only
Mr.Pawan Kuma[ Mrs. Al that piece and Barcel of House No 39,Mig Mukherji Nagar| Rs. 3173098.12/- Rupees | 06-01- | 17-08-
Maya Verma Laxmi Mobile [Road, Ward No 07, Dewas M.P 455001 Area A measunng (7n q.| Thirty One Lakh Seventy Three| 2026 | 2026
& General Store Sp Marketing|Ft.): Property Type Area_Admeasuring Property Area: 137 Thousand And Ninety Eight &
|(Prospect No IL10227356% Twelve Paise Only
Mr.Rinku Goud Mr.Jagdish [All that piece and parcel of Plot No. 196, Sector-A, Pt. Deendayal| _Rs. 1554667.93/- Rupees | 06-01- [17-08-
Gonte Mrs. Pratlbha Godiya|Upadhyay Nagar, Sukhaliya, Indore, Madhya Pradesh 452001 Fifteen Lakh Fifty Four Thou- | 2026 | 2026
Shyam Auto arag Area Admeasuring (In Sq. t) Property Type: Area_Admeasuring| sand Six Hundred And Sixty
|(Prospect No 1L10450392)|Property Area: 600 Seven & Ninety Three Paise

The borrower/guarantor(s)/mortgagor(s) in particular and the public in general are hereby cautioned that Arcil is in the lawful possession of the!
Immovable Property mentioned above and under Section 13(13) of the SARFAESI Act, 2002, the borrower/guarantor(s)/mortgagor(s) or any person
whatsoever, shall after receipt of this notice not transfer by way of sale, lease or otherwise deal with/ alienate the Immovable Property, without prior|
written consent of Arcil and any dealings with the Immovable Property will be subject to the charge of Arcil for the amount as mentioned above along
with future interest at the contractual rate on the aforesaid amount together with incidental expenses, cost, charges etc.

The borrowers'/guarantors'/mortgagors' attention is invited to the provisions of the Sub-Section (8) of Section 13 of the said Act, in respect of time!
available to redeem the above-mentioned Immovable Property.

|Place: Indore, Date: 20-08-2026 Sd/- Authorised Officer, Asset Reconstruction Company (India) Ltd (In capacity as Trustee)
ASSET RECONSTRUCTION COMPANY (INDIA) LTD. cin n. C134884

Registered Office: The Ruby, 10th Floor, 29 Senapati Bapat Marg, Dadar (West), Mumbai-400028. Tel: +91 2266581300. Website: www.arcil.co.in

HIGHWAY INFRASTRUCTURE LIMITED
/i\ CIN: L42909MP2006PLC018398

Reg Off: 57-FA, Scheme No. 94, Pipliyahana Junction,

H’GHWA Y@ Ring Road, Indore, M.P. -452016
Phone: 0731-4047177; Website: www.highwayinfrastructure.in
INFRASTRUCTURE Email: hiplindore@gmail.com

INFORMATION REGARDING 21ST ANNUAL GENERAL MEETING TO BE HELD
THROUGH VIDEO CONFERENCE (“VC”) / OTHER AUDIO-VISUAL MEANS ("OAVM")

Shareholders may please note that 21st Annual General Meeting ("AGM") of the Company
will be held through VC/OAVM on Thursday, 24th September, 2026 at 03:00 PM. (IST), in
compliance with all the applicable provisions of the Companies Act, 2013 (“the Act") and
Rules issued thereunder, the Securities and Exchange Board of India ("SEBI") (Listing
Obligations and Disclosure Requirements) Regulations, 2015, read with General Circular No.
03/2025 dated 22nd September 2025 issued by the Ministry of Corporate Affairs ("MCA") and
other applicable Circulars issued in this regard by the MCA and SEBI, to transact the business
thatwill be setforthin the Notice of the AGM.

In compliance with the above circulars, the electronic copies of the Notice of the AGM and the
Annual Report for the financial year 2025-26 will be sent to those shareholders whose e-mail
addresses are registered with the Company/ Registrar and Share Transfer Agent ("RTA") /
Depository Participant(s) ("DPs"). Further, a letter providing a weblink for accessing the
Notice of the AGM and the Annual Report for FY 2025- 26 will be sent to those shareholders
who have not registered their e -mail addresses.

The Notice of the 21st AGM and Annual Report for FY 2025-26 will also be made available on
the website of the Company at https://www.highwayinfrastructure.in/and on the websites of
both Stock Exchanges, i.e., the National Stock Exchange of India Limited (NSE) at
https://www.nseindia.com/and BSE Limited (BSE) at https://www.bseindia.com/, respectively.

Manner of registering/ updating e-mail addresses:

Shareholders holding shares in Demat form are requested to update their e-mail address and
mobile number with their respective Depository Participant (DP), as the same is required for
e-Voting and joining the AGM through the Depository's electronic voting and meeting
platform.

Manner of voting at the AGM:

Remote e-Voting facility is being provided to the shareholders to cast their votes on the
resolutions set outin the Notice of the AGM. Shareholders may either cast their votes through
remote e-Voting prior to the AGM or through e-Voting during the AGM.

The login credentials for casting votes through e-Voting shall be made available to the
shareholders through email upon successful registration of their e-mail addresses in the
manner provided above.

The detailed procedure and instructions for casting votes through remote e-Voting and
e-Voting during the AGM shall be provided in the Notice of the AGM and shall also be made

available on the website of the Company. sdl
Palak Rathore

Company Secretary & Compliance Officer
Membership No.: - A73755

Place: Indore

Date: 20 August, 2026

By the order of Board of Directors
For Highway Infrastructure Limited

Asset Reconstruction Company (India) Ltd. (Arcil)
. Acting in its capacity as Trustee of various Arcil Trusts
A rC | I Arcil office: The Ruby, 10th floor, 29, Senapati Bapat Marg, Dadar (West) Mumbai-400 028
[ Website: https://XpertAuction.com; CIN-U65999MH2002PLC134884

PUBLIC NOTICE FOR SALE THROUGH ONLINE E-AUCTION IN EXERCISE OF THE POWERS UNDER THE
SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT,
2002 (SARFAESI ACT) READ WITH RULES 6, 8 & 9 OF SECURITY INTEREST (ENFORCEMENT) RULES, 2002
Notice is hereby given to the public in general and to the Borrower (s) / Guarantor (s) / Mortgagor (s), in particular, that the below described
immovable property/ies mortgaged/charged to the Asset Reconstruction Company (India) Limited, acting in its capacity as Trustee of various Arcil
Trusts (“ARCIL") (pursuant to the assignment of financial asset vide registered Assignment Agreements), will be sold on “As is where is”, “As is what
is”, “Whatever there is” and “Without recourse basis” by way of online e-auction, for recovery of outstanding dues of together with further interest,
charges and costs etc., as detailed below in terms of the provisions of the Securitization and Reconstruction of Financial Assets and Enforcement of

Security InterestAct, 2002 (“Act’) read with Rules 6, 8 and 9 of the Security Interest (Enforcement) Rules, 2002 (‘Rules”).

Asset Reconstruction Company (India) Ltd. (Arcil)
Acting in its capacity as Trustee of various Arcil Trusts

Arcil office: The Ruby, 10th floor, 29, Senapati Bapat Marg, Dadar (West) Mumbai-400 028
Website: https://XpertAuction.com; CIN-U65999MH2002PLC134884

PUBLIC NOTICE FOR SALE THROUGH ONLINE E-AUCTION IN EXERCISE OF THE POWERS UNDER THE
SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT,
2002 (SARFAESI ACT) READ WITH RULES 6, 8 & 9 OF SECURITY INTEREST (ENFORCEMENT) RULES, 2002
Notice is hereby given to the public in general and to the Borrower (s) / Guarantor (s) / Mortgagor (s), in particular, that the below described
immovable property/ies mortgaged/charged to the Asset Reconstruction Company (India) Limited, acting in its capacity as Trustee of various Arcil
Trusts (“ARCIL") (pursuant to the assignment of financial asset vide registered Assignment Agreements), will be sold on “As is where is”, “As is what
is”, “Whatever there is” and “Without recourse basis” by way of online e-auction, for recovery of outstanding dues of together with further interest,
charges and costs etc., as detailed below in terms of the provisions of the Securitization and Reconstruction of Financial Assets and Enforcement of

Security InterestAct, 2002 (“Act’) read with Rules 6, 8 and 9 of the Security Interest (Enforcement) Rules, 2002 (‘Rules”).

- Area, Ngw Dehi, Deln, India, Pin- 110035 Name of the Borrower / | LAN No. & Selling | Trust | Outstanding amount as | Possession type and| Earnest Money Deposit Name of the Borrower / | LAN No. & Selling | Trust | Outstanding amount as | P type and| Earnest Money Deposit

3. URLpfwebSIte _ Not Applicable _ Co-Borrowerls / Bank Name | per SARFAESI Notice date Co-Borrowerls / Bank Name | per SARFAESI Notice date
4. Delaltls of pllacet:dhere majority of fixed tThhedCWliorate ael;tg Wf:s alwafdedfﬂ:: Dmed for Guarantor/s / dated 20/Jun/2024 | Date of Inspection Reserve Price Guarantor/s / dated 20/Sep/2024 | Date of Inspection Reserve Price

assets are local Gﬁaégfugg’;‘:;& ofeSHfJ2r7j‘mmg orthe Mhow- Mortgager/s Type of m’;eny and | Date & Time of E-Auction Mortgagerls Type of I;rr(;geny and | Date & Time of E-Auction
5. Installed capacty of main products/ | Not Applicable Borrower: LP0000000026200 |Arci-Trust-|Rs. 1152749/ as on| _ Physicalon | Rs. 251600 (Rs. Two Lakh | |Borrower: LP0000000099802 |Arci-Trust-|Rs. 944956/~ as or|  Physicalon | Rs. 194400/ (Rupees One

Services Rajmal. Vastu Housing | 2025-018 | 13/Jun/2024 + further  23/Sep/2025 Fifty One Thousand Six | |Jafar Vastu Housing | 2025-018 | 16/Sep/2024 + further  26/Sep/2025 Lakh Ninety Four Thousand
6. |Quantity and value of main products/ ~ {Not Applicable Co-Borrower: Santosh | Finance Corporation Interest thereon + Legal—yyor =~ Hundred only) Co-Borrower: Raisa Bee |Finance Corporation Interest thereon + Legal—yyer =~ Four Hundred only)

services sold in last financial year Bai Limited Expenses. i Rs. 2516000/- (Rs. Twenty Limited Expenses. i Rs. 1944000/- (Rupees
7. [Number of employees/ workmen Nil (VHFC) o Five Lakh Sixteen Thousand (VHFC) q Nineteen Lakh Forty Four
8. | Further detals including last available | Details can be sought by prospective resolution Total area : 800 Sq.ft. only) gO’?t' 60%9311 %g Thousand only)

financial statements (with schedules) of [applicants via a mail by raising request at email: On 21-09-2026 o Sqmtr, 21-09-2026

two years, lists of creditors are available | cirp.mgtrpl@gmail.com at 11:00 AM at 11:00 AM

Description of the Secured Asset being auctioned: Al that part and parcel of the Immovable property situated at, House at Plot No 01 Patwari
Halka No 25 Gram Agra Tehsil Depalpur Indore Madhya Pradesh 453115 Total area : 800 Sq.ft. On East Side: * House of Jagdish Ramsingh On
West Side: * Government Hospital On North Side: * Depalpur - Indore Road On South Side: * Plot of Murli

at URL:
9. |Eligibility for resolution applicants under
section 25(2)(h) of the Code is available

Description of the Secured Asset being auctioned: PHNo. 61 New-51, WNo. 15, Part Of Land SNO. 484, House No. 122 Gram And Gram
Panchayat Gunawad, Dhar, Dhar, Dhar, Madhya Pradesh, 454001, India Total area 3135 Sq.ft.,Or 291.25 Sq.mtr., On East Side - Road And House
OfArsad Patel S/oAjgar OnWest Side -Road On North Side - Open Plot On South Side - House Of Haresingh

Details can be sought by prospective resolution
applicants via a mail by raising request at email:

SD/-

Akhil Ahuja (Authorised Representative)

Mavent Restructuring Services LLP, Resolution Professional

IBBI Reg. No.- IBBI/IPA-0154/IPA-3/2023-2024/50058

AFA Valid No.- 31.12.2026

Registered and Communication Address:

S Block, 376, Panchsheel Park, New Delhi- 110017

Also, at: Floor No. 8, Flat No. 803, Chandak Comerstone, David S Barretto Road,
Upper Worli, Mumbai, Maharashtra - 400018
Communication Email Id- cirp.mgtrpl@gmail.com
Registered email Id- caakhilahuja@gmail.com
Mobile; +91- 9910197705

Date: 20.08.2026

applicable law.

5. The intending bidders should make their own independent enquiries/ due diligence regarding encumbrances, title of secured asset and

claims/rights/dues affecting the secured assets, including statutory dues, etc., prior to submitting their bid. The auction advertisement does not
constitute and will not constitute any commitment or any representation of ARCIL. The Authorized Officer of ARCIL shall not be responsible in
any way for any third-party claims/rights/dues.

6. The particulars specified in the auction notice published in the newspaper have been stated to the best of the information of the undersigned;

however undersigned shall not be responsible / liable for any error, misstatement or omission.

7. The Borrower/ Guarantors/ Mortgagors, who are liable for the said outstanding dues, shall treat this Sale Notice as a notice under Rules 8 and 9

of the Security Interest (Enforcement) Rules, about the holding of the above mentioned auction sale.

8. In the event, the auction scheduled hereinabove fails for any reason whatsoever, ARCIL has the right to sell the secured asset by any other

methods under the provisions of Rule 8(5) of the Rules and the Act.

y E; ;%I;:te T Ty 8|7Q[,)g192(0@2|6@9ma||,com :;rz:c::-ng Litigations known to |Nil igcéjlrbrances/Dues known to|Nil Pending Litigations known to |Nil Encumbrances/Dues known to|Nil
g o — _ . - — ARCIL ARCIL
" g::;e:: issue of provisional st of 17-09-2026 LastDatefor submission of Bid | Same day 2hours beforeAuction | Bid Increment amount: Asmentionedin the BID document Last Date for submission of Bid [Same day 2 hours before Auction  [Bid Increment amount: As mentioned in the BID document
rospective resolution applicants i il-Trust-2025-
12 East‘:!ate for submissionpgf objections |22-09-2026 E::nn: :? Draft to be made in Arcil-Trust-2025-013 Payable at Par Demand Draft to be made in |Arcil-Trust-2025-018 Payable at Par
' isional i - f:
to provisional st RTGS details Arcil-Trust-2025-018, Trust Account No: 57500001745590, HDFC Bank Limited, Branch: Kamla Mill Tameo - - — -
13.|Date of issue of final st of prospecive |01-10-2026 Extn Ctr, Mumbai, IFSC Code: HDFC0000542 RTGS details B T A aaoary - HDFC Bank Limited, Branch: Kamla Wil
14 ES:)M;Q" appll;tgr;ts i 06-10-2026 Name of Contact person & Arpit Choudhary arpit.choudhary@ hfc.com; 73573 75586, Name of Contact person & ArpitCh’oudhary a‘rnit houdh Y@ hfc.com; 73573 75589
.|Date ot Issue of Information - iwari - - i - ! ’
memorandum. evaluation malrix and number Santosh Tiwari- 99204 90126, Shekhar Sharma - 86557 96116, Navneet Singh - 99991 05933 - Santosh Tiwari-99204 90126, Shekhar Sharma- 86557 96116, Navneet Singh - 9999105933
o Terms and Conditions:
request for resoluton plans to 1. The Auction Sale is being conducted through e-auction through the website https://XpertAuction.com and as per the Terms and Conditions of | | Terms and Conditions:
prospective resolution applicants " the Bid Document and ag perthe procedurgset outtherein g pslizp ’ P 1. The Auction Sale is being conducted through e-auction through the website https://XpertAuction.com and as per the Terms and Conditions of
issi i K : PP et § . : . the Bid Document, and as per the procedure setout therein.
5. I‘;;s;sdate for submission of esoluton 05-11-2026 2 ;Q?li r/;ngpconsed Officer ("AO")/ ARCIL shall not be held responsible for internet connectivity, network problems, system crash down, power | | 5 - The Authorised Officer (“AO") ARCIL shall not be held responsible for internet connectivity, network problems, system crash down, power
— - - - - ’ . ] " ’ L . failure etc.
16. Pfr(l)ctess etma“ id to submit Expression | cirp.mgtrpl@agmail.com 3 grt] g%ﬁggfa%fytgﬁ g;lr(]:gggéthe AO may accept/reject/modify/cancel the bid/offer or post-pone the Auction without assigning any reason thereof | |3 a¢ any stage of the auction, the AO may acceptirejectimodify/cancel the bid/offer or post-pone the Auction without assigning any reason thereof
of Interes . ) . X and without any prior notice.
17.|Details of the corporate deblor’s NA 4. The successful purchaser/bidder shall bear any statutory dues, taxes, fees payable, applicable GST on the purchase consideration, stamp| |4, The successful purchaser/bidder shall bear any statutory dues, taxes, fees payable, applicable GST on the purchase consideration, stamp
registration status as MSME duty, registration fees, etc. that is required to be paid in order to get the secured asset conveyed/delivered in hisher/its favour as per the duty, registration fees, etc. that is required to be paid in order to get the secured asset conveyed/delivered in his/her/its favour as per the

7.
8.

applicable law.

. The intending bidders should make their own independent enquiries/ due diligence regarding encumbrances, title of secured asset and
claims/rights/dues affecting the secured assets, including statutory dues, etc., prior to submitting their bid. The auction advertisement does not
constitute and will not constitute any commitment or any representation of ARCIL. The Authorized Officer of ARCIL shall not be responsible in
any way for any third-party claims/rights/dues.

. The particulars specified in the auction notice published in the newspaper have been stated to the best of the information of the undersigned;

however undersigned shall not be responsible / liable for any error, misstatement or omission.

The Borrower/ Guarantors/ Mortgagors, who are liable for the said outstanding dues, shall treat this Sale Notice as a notice under Rules 8 and 9

of the Security Interest (Enforcement) Rules, about the holding of the above mentioned auction sale.

In the event, the auction scheduled hereinabove fails for any reason whatsoever, ARCIL has the right to sell the secured asset by any other

methods under the provisions of Rule 8(5) of the Rules and the Act.

P
’;ate: 20.08.2026

lace: Indore Sd/-
Authorized Officer

Asset Reconstruction Company (India) Ltd.

Place: Dhar
Date: 20.08.2026

Sd/-
Authorized Officer
Asset Reconstruction Company (India) Ltd.
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